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Hon’ble Shri Justice Ravi Krishnarao Deshpande born on
November 6, 1958. He was enrolled as an Advocate on August 18, 1983 and
practiced in Bombay High Court, Nagpur Bench, Supreme Court of India,
Administrative Tribunals, Civil Courts and other Tribunals in Civil,
Constitutional, Taxation, Labour and Service matters for 24 years and
specialized in Civil, Constitutional, Labour elections and Service matters. He

was Standing Counsel for various Maharashtra State Government

organizations. He was appointed as an Additional Judge of the Bombay High
Court on March 26, 2009.




